The Government has taken a number of steps to control the price rise and to soften the
impact of price rise on consumers such as augmenting domestic supplies of foodgrains through
imports at zero/reduced rates of duty and ban on exports. As a result of the various steps taken
by Government, prices of certain essential commodities such as wheat, edible oils have

generally declined or are steady.
Perishing of fruits and vegetables before reaching the customers
3710. SHRIMATIKANIMOZHI 2 Will the Minister of AGRICULTURE be pleased to state:

(a) whether a large proportion of fruits and vegetables produced in India perish before

reaching the customers;

(b) whether any study has been conducted to asses the extent of such wastage and if so,
the details thereof;

(c) what are the steps taken by Government to minimize such wastage; and

(d) the details of the projects and programmes under implementation in Tamil Nadu in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (PROF. K.V. THOMAS):
(a) and (b) Yes, Sir. To assess the extent of wastage of fruits and vegetables, an Expert
Committee was constituted by the Government of India which estimated the post harvest losses
of horticultural produce at about 25-30%% of the total production due to lack of adequate post
harvest infrastructure facilities.

(c) and (d) With a view to minimize the wastage, the Government is implementing the
following three schemes in the country including the State of Tamil Nadu:-

(i)  Scheme of MNational Horticulture Board (NHB) involving development of commercial
horticulture through production and post harvest management.

(i) Technology Mission for Integrated Development of Horticulture in Morth Eastern
States, Sikkim, Jammu and Kashmir, Himachal Pradesh and Uttarakhand (TMNE);
and

(i)  MNational Horticulture Mission (NHM) for the remaining States of the country.

Under these schemes financial assistance is provided for setting up of cold storages,
collection centre, pack houses, refrigerated vans, mobile processing unit etc. In Tamil Nadu
State, so far an amount of Rs.202.40 lakhs has been provided for cold storage, pack houses,

refrigerated vans and mobile processing unit.
Escalation of food prices

371. SHRI SANTOSH BAGRODIA:
SHRI SANJAY RAUT:
SHRI KALRAJ MISHRA:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION he pleased
to state:
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(a) whetheritis a fact that till September, there will be no crop arrival and the monsoon is

also expected below par; and

(b) if so, what steps Government is taking to reduce the food price inflation which is a

major concern for common man ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V, THOMAS): (&) Kharif crops are sown from June up to

end of July/first week of August and are harvested from September to December/January.

As per the Indian Meteorological Department report on monsoon during the period st June
to 20th July 2009, the Cumulative rainfall received for the country as whole, was 353.22mm
which is 19%6 below the L.P.A. The monsoon has revived in many parts of the country and has

resulted in advancement of agricultural activity in many states.

(b) The Government has taken a number of fiscal and administrative measures to control
the price rise and to soften the impact of price rise on consumers such as augmenting
domestic supplies of foodgrains through imports at zero / reduced rates of duty, ban on exports
and imposition of stock limit orders. As a result of the various steps taken by Government, prices
of certain essential commodities such as wheat, edible oils have generally declined or are

steady.
Delegated powers to States to keep a check on sugar stocks

3712, SHRI GIREESH KUMAR SANGHI: Will the Minister of CONSUMER AFFAIRS, FOOD
AMD PUBLIC DISTRIBUTION be pleased to state:

(a) whether growing concern over speculative activity in sugar future is the main concern

of Government;

(b) whether Government is considering a proposal to delegate more regulatory powers to
States to keep a strict tab on sugar stocks and their movement in addition to the existing powers

of State to impose stock and turnover limit granted to them in February, 2009; and

(c) if so, to what extent States have been able to keep tab on sugar stocks and what is
the latest position and to what extent the State Governments propose to take steps in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUKMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) The domestic future trading in
sugar has been suspended with effect from 27.05.2009 till 31.12.2009. At present, there is no
proposal under consideration of the Central Government to delegate more regulatory powers to
States to keep a strict tab on sugar stocks and their movement in addition to the existing power

to States to impose stock and turnover limit granted to them.

(c) Does not arise,
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